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Closure Of Film Industry

€787: SHRIMORESHWARSAVE: Will
the Ministerof INFORMATION AND BROAD-
CASTING be pleased 1o state:

(a) whether the film industry is facing
closure due to steep hike in prices of raw
film;

(b) whethar a high-leval delegation of
film leaders have reprasented :heir case
before the Government; and

(c) if s, the measure the Government
propose to take to mitigate the problems
taced by the film 'ndustry?

THE DEPUTY MINISTER IN THE MIN-
ISTRY OF INFORMATION AND
BROADCASTING (KUMARIGIRIJAVYAS):
{a) No, Sir. However, the Gevernmen: is
seized of the problems plaguing the film
irdustry due to video piracy, Cable Televi-
sion networks, high price of raw films erc.

(b) and (c). The film industry had rep-
resented against the recent price hike of raw
film announced by Hindustan Photc Films.
The Government in the Ministry of Informa-
tion and Broadcasting has entrusted the
iscue of evolving a pricing formula for Cine
Colour Positive film to tha Bureau of Indus-
trial Costs and Prices and recommended
aboltion.of basis plus auxillary duties on
colour negative and coiour positive raw siock
to the Ministry of Finance.

Licences For Seiling Up Of Sugar
Factories In Maharashtra

6788. SHRI MORESHWAR SAVE:
Wiii the Minister of FOOD be plaased to
state:

(a) the total number of licences sanc-
noned lor setting up of co-operative sugar
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factcries in Maharashtra during the last
three years;

(h) whether financial institutions like
RBI, IDBI and ICCI have refused to grant
loans for the setting up of these factories
stating that these factories are neither fea-
sible nor viabie;

{(c) if so, whether any probe on the
reasonsforgranting licences forthese facto-
ries has been ordered:

(d) if so, the details thereof; and
(e) if not, the raasons therefor?

THE MIN!ISTER OF STATE CF THE
MINISTRY OF FOOD (SHRI TARUN
GOCCQI): (a) 36 Letters cf Intent have been
issued for setting up of new sugar factories
in the State of Maharashtra during the last
three sugar seasons viz; 1987-88, 1988-89
and 1989-90.

(b) to (e) The Central Financial Institu-
tions have been re-examining the viability of
new sugar factories on account of the sharp
increzse in the project cost. The viability cf a
sugar factory depends on various factors
such as cane price, free sale realisations,
efficiency of processing etc. No probe has
beenordered, but Covernmentis examining
all aspects of the matter.

12.00 hrs.
[English)

SHR! SHARAD DIGHE (Bombay North
Central): Mr. Speaker, Sir | would like to
raise a very serious problam with regard to
the textile workers in Bombay. Nearly ten
textile mills in Bombay are continued o he
closed and twenty five thousand workers are
jobless. Apartfrcmihis, 13textile mills,which
were taken over by the Government and
which are run by NTC, they have also not
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been able to absorb all the permanent textile
workers, and twenty thousand permanent
textile workers aie still jobless. Their dues
are not paid. An understanding reached
between NTC and the represantative union.
Rashtriya Mill Mazdoor Sangh of Bombay, is
not still approved by the Central Govern-
ment. Even though the workers have suc-
ceeded before the industrial court and
Bombay High Court, NTC has dragged them
to Supreme Court.

Therefore |vwould urge uponthe Textile
Minister to look into the matter and come to
the rescue of these textile workers of Bom-
bay who are jobless and who are not able to
recover their dues also.

[ Translation)

SHRI SURAJ MANDAL (Godda): Mr.
Speaker, Sir, after the independence of the
country there is adharkhand movement which
seeks the creation of aseparate State. lt was
in view of the increasing intensity of the
Jharkhand movement that a Jharkhand Bill
committee was constituted in 1988 during
the tenure of Shri Rajiv Gandhi. But the work
of that committee was yet in progress that
there ware mid-term elections in the country.
Lateron when Sh:i V.P Singhbecame Prime
Minister, we submitted a memorandum to
him regarding the progress of work of that
committee. It was after it that the committee
completed its work and submitted its report
to the Ministry of Home on May 18, 1990.
Again when we took up this maiter with him
on 10th August, 1991, he assured us that it
will be finally decided on Nov.15, the birth
day of Birsa Munda, but unfortunately that
Government was aiso thrown out of pcwer
on 7th November. Later on when Shri Chan-
dra Shehhar bacame the Prime Minister he
was also given a memorandum. With a view
to solve the issue within two months, he
wrote letters and discussed the matter for
two days in Delhi with the leaders, MPs and
MLAs of a; the political pariies from Bihar.
But once again the Lok Sabha was dis-
solved Now the Congrass has again coine
back to power. It is the Government of 1hat
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very party which had earlier constituted the
Jharkhand Bill Committee, but the report of
that committee has not been presented in
the Lok Sabha to this date. As such the
Jharkhand movement is going on. | would
like to inform the House through you that the
Jharkhand movement is going on Gandhian
line of non-violence. That is why no violent
incident is taking place to press that demand
whareas there is an atmosphere of violence
in Assam, Punjab and Kashmir in the coun-
try. | would, therefore, like to request the
Government to present the report of that
committee in the House. Jharkhand Mukti
Morcha has taken a decision that they wili
follow the ideals of Gandhiji only upto Octo-
ber 2 and in case no action is taken on the
report or no solution of tha probiem is found
out, the peopia of that State will not be
following the Gandhian path any more. it
meaisthatinthis way the entire couatry may
witness similar situation as it nas witnessed
thare in Azsam, Punjab ard Kashmir be-
cause the People are filled with anger. So,|
would like to request the Government to
bring out that report anc start the process of
negotiation at the earliest to find out a
solution,to this problem. Otherwise, the
youths, and farmers of that region are now
filled with resentment and they are likely to
leave the Gandhian path. Therefore, the
people of this country and this House should
fee! concerned about il. | would also like to
request the Government to comae out with a
statement in this regard.

SHRI KALKA DAS (Karolbagh)): Mr.
Speaker, Sir, | would like to draw the atten-
tionofthis Housetothe Dharnabeing staged
by the workers of Delhi Unit of Bhartiya
Janata Party at the Boat Club. Because
electionsto the local bodies in Delhihave not
peen held since 1983, and the citizens of
Delhi have been left at the mercy of bureau-
crats which has resulted there in a number of
problems. In this connection, we also met
ourPrime Mirister. The BJP. MPs from Delhi
andtha local BJP, oftica bearers hed submit-
ted a petition to you also and you too had
agreed that...

(Intarruptions)



